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W, TH-5-27-2014-1-999. —Hqa 317 gfervor sfufaaw, 1994 (1994 1 42) FT 917 13 &1 ITER (2) N IS
yiferrll =Bt WM H AR g, T9 TR, TaggR, Treteiaa sifuential @ saa afufas & waem & ford, wqfaa mivert
F Y # Frgea &t ®, tafq —

(1)  dmem, Tafean faan, gewew

(2)  Afissm, werem ik i fafecn weiformem, =R
(3) sfyrsaran, el fafeen merfaame™, Tae

(4)  fusma, Sawt gaeg s fafwan Teifaem, Seag
(5) srfersaran, TR Tafra meifasmer, Tanfor

(6) sAferssra, vamETe fafean wefammem, Ja

(7) sifyssran, geereve fafeen weifaemer, 9.

No. F-5-27-2014-1-LV.—In exercise of the power conferred by sub-section (2) of Section 13 of the Transplantation
of Human Organs Act, 1994 (42 of 1994) the State Government hereby, appoints the following Officers as Appropriate
Authorities for the purposes of the said Act, namely:—

e)) Director, Medical Education Madhya Pradesh

2) Dean, Mahatma Gandhi Memorial Medical College, Indore
3 Dean, Gandhi Medical College, Bhopal

4) Dean, Netaji Subash Chandra Bose, Medical College, Jabalpur
&) Dean, Gajra Raja Medical College, Gwalior

(6) Dean, Shyam Shah, Medical College, Rewa

0] Dean, Bundelkhand, Medical College, Sagar.

TeTyRY % T AT W G TR,
17 TH. TE. T, ITHaa

=k, @ qEOT I TG 9], HEANSY §R IS s R, WiTd § G qe yeikid—2014.




